
RAJASTHAN HIGH COURT

No. 04/PI/2021 Date- 15.04.2021

CIRCULAR

In view of the Guidelines dated 14.04.2021 issued by the State

Government for containment of spread of second wave of Covid-19, while

continuing with the directions issued by this office earlier Circular No.

O3lPll202l dated 10.04.2021, following further directions are issued for

functioning of the Subordinate Courts/Special Courts/Tribunals from L6.04.202t

onwards till 30.04.2021:-

1. On 16.04.2021 and 77.04.2021, all the Subordinate Courts/Special Courts/

Tribunals would rise at 03.30 pm and the offices would function only till

04.00 pm.

2. From 19.04.2021, moming court timings will be observed in respective

Subordinate Courts/Special Courts/ Tribunals as per this Office

Notification No. 02lE.V./2021 dated 01.03.2021. Subordinate

Courts/Special Courts/ Tribunals, where morning court timings are not

applicable, shall rise at 03.30 pm and their offices would function only till

04.00 pm.

3. As per above Guidelines dated 14.04.2021 of the State Govemment (copy

enclosed), in offices having more than 100 employees, only such staff

members would be called in office on rotational basis who are required to

manage court or office work. Remaining staff would remain available on

headquarter and would work from home.

4. Video conferencing hardware for each court is under process of delivery

and installation. In the meantime, for court proceedings through video

conferencing, All-in-one computers available in courts, official Laptop of

the Presiding Officer and NSTEP Mobile Phones may be used.

By Order

REGrsr#fdt'&EHer

No. Gen/XV/42l2020/1351(I) Date- 15.04.2021

Copy forwarded to the following for information and necessary action:-

1. The Registrar Cum Principle Secrerary to Hon'ble the Chief Justice,
Raj asthan High Court.
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2. The Private Secretaries to all Hon'ble Judges, Rajasthan High Court,
Jodhpur/ Jaipur Bench.

3. All the District & Sessions Judges with the request to circulate the same
amongst all the Presiding Officers of their judgeship.

4. Presiding Officers of all the Special Courts and Tribunals.

5. All the Bar Associations through the concerned District & Sessions Judges.

6. Registrar Classification, Rajasthan High Court, Jodhpur to upload the same
on the official website of this office.

REGIS

Page-2of2


























